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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 559/2022

IN THE MATTER OF:

Sanjeev Jain ...APPLICANT
Versus

Municipal Corporation of Delhi & Ors. ...RESPONDENTS

LIST OF DOCUMENTS

S.No. Particulars Page No.

1. | Reply on behalf of Respondent No. 8, PWD, GNCT 1-3

of Delhi

1. | Annexure-1: Copy of notification dated 4
10.01.2012.

2. | Annexure-2: Details of the inventory of roads thus 5

handed over to PWD by the MCD.

3. | Annexure-3: Copy of the communication dated 6-8
08.03.2021 along-with the schematic drawing.

4. | Annexure-4 (Colly): Photographs and site plan. 9-12
NEW DELHI
Dated: 12.07.2023 Respondent
Through Counsel Q&‘_
Jyoti‘Mendiratta

Standing Counsel, GNCT of Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 559/2022

IN THE MATTER OF:

Sanjeev Jain ...APPLICANT
Versus

Municipal Corporation of Delhi & Ors. ...RESPONDENTS

REPLY ON BEHALF OF PUBLIC WORKS DEPARTMENT,

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF
DELHI.

MOST RESPECTFULLY SHOWETH:-

That the present Original application inter-alia seeks directions to
stop the purported Illegal activities of installation of power station
on the alleged East MCD Park at Patparganj Village Chowk in East
Delhi.

That the Government of NCT of Delhi issued a notification dated
10.01.2012 whereby the roads having ‘Right of Way’ of 60 feet and
above belonging to the MCD were vested with the Govt. of NCT of
Delhi, copy whereof is annexed hereto as Annexure 1.

That pursuant to the above notification, necessary directions were
issued to the engineering wing of the MCD to hand over the said
roads to the concerned engineers of the applicant department.
Details of the inventory of roads thus handed over to PWD by the
MCD, including the road in question, for civil/ electrical/

horticulture are annexed herewith as Annexure 2.
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That as part of the plan submitted before the Hon’ble Supreme Court
in M.C. Mehta Vs. Union of India & Ors., W.P.(C) No. 13029 of
1985, to help decongest the 77 identified choke points, amongst the
various measures taken by the Govt. of NCT of Delhi, it was decided
to shift transformers, poles and substations on certain locations to

remove traffic bottlenecks.

That after consultation with BSES and after a joint visit by the PWD
and BSES officials, the site in question was found technically
feasible for installation of the Transformer as there already existed a
transformer. Accordingly, the Executive Engineer (Elect.), M-253,
PWD vide letter No. 23(1)/EE(EVPWD M-253/233 dt. 08.03:2021,
granted sanction for Shifting of Poles & Transformer opposite
Prasooti Grah in Corridor No.7, Category “B’ on Patparganj Road)
Delhi. Copy of the said communication dated 08.03.2021 along-with
the schematic drawing is annexed hereto and marked as Annexure
3. Thereafter, approval was granted by the Expert Technical
Committee on 09.06.2021.

It is submitted that there was no park at the site in question. The
transformer in question has been installed on an area measuring 30ft
x15 ft on the pavement abutting the main road and on the periphery
of the MCD Maternity Hospital, as evident from the photographs

and site plan annexed hereto as Annexure 4 (Colly).

Respondent

Through Counsel

Q
Jyoti m iratta

Standing Counsel, GNCT of Delhi
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 559/2022

IN THE MATTER OF:
Sanjeev Jain ...APPLICANT
Versus
Municipal Corporation of Delhi & Ors. ...RESPONDENTS
AFFIDAVIT

I, Vishnu Avtar Gupta, Executive Engineer, Public Works Department,
Govt. of NCT of Delhi, M-253, Delhi Secretariat, New Delhi, solemnly

affirm and state as under:

1. That I am Respondent No. 8 in the present matter and I am fully
conversant with the facts and circumstances of the case and as such I am

competent to swear the present affidavit.

2. That I have gone through the contents of the accompanying reply and
have understood the same. The application has been drafted on my
instructions by my counsel and I state that the contents of the application

are true and correct to my knowledge and no part of it is false.
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GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT

OFFICE OF THE EXECUTIVE ENGINEER (E)

PUBLIC WORKS DEPARTMENT ELECTRICALS
ELECTRICAL MAINTENANCE DIVISION M-253
GNCTD, 2"° FLOOR, C WING, DELHI SACHIVALAYA
I.P. ESTATE, NEW DELHI

PHONE: 23392199 FAX: 23392199

Email: eeepwddelhim253@gmail.com

231/EE(E)/PWD/M-253/233 Dated: 08.03.2021

To

Addl VP, BSES

Sub Station No. 2, Plot No. 311
Patparganj Industrial Area
Delhi — 10092

Sub: Schematic drawing showing proposed location for shifting of transformer near Prasooti
Grah.

Ref: Meeting of Hon’ble L.G. Delhi on 24.02.2021 at 1200 hours to review the status of tasks
no. 77 corridors (Category ‘A’, ‘B’ and ‘C’)[Hon’ble Supreme Court of India matter in L.A.
34/1999 in CWP No. 13029/1985-M.C. Mehta Vs. Uol & Ors.]

Sir

In reference to above, please find attached schematic drawing for the proposed location of
transformer which is to be shifted from its existing location. Permission for the same has been
obtained from Councillor, Sh. Bipin Bihari Singh Ji. You are requested to submit an estimate
of this particular work, prior approved by ETC, to this office for further necessary action at the

earliest.

Encl:
1. Schematic drawing for the proposed location of transformer
2. Letter from Councillor, Ward 012-Patparganj, East Delhi

Sd/-

Executive Engineer (E)

ELECTRICAL MAINTENANCE DIVISION M-253
DELHI SACHIVALAYA,

NEW DELHI

Copy to:

1. The Assistant Engineer (E), M-2532, PB & East Electrical, Delhi Sachivalaya

Executive Engineer (E)


mailto:eeepwddelhim253@gmail.com
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Proposed location for shifting of transformer in rfo Corridor 7 Category 'B'
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Laxmi Nagar, New Delhi, Delhi to Dr Shyama Prasad Mukharjee Charitable Hospital, E

218, Patparganj Rd, Block E, Drive 4.5 rr, 12 min
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